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IN—THE CLNTRAL ADNINISTRATIUE TRIBUNAL HYDERABAD . BENCH, HYDERABAD.

< c P NO. 121/1999.
! " IN
: ' 0.A.NO.511/1999
’eetueen " Date.25-11-1999
‘.iP Sriniuasulu “"’ .;Applicant

And

1- ‘t‘

Ths Dlrectnr

Gener al

‘Archeologlcal Survey of" India
N Janapath,New Delhi.
-2, 'The 3xpdax Superlntendlng
" "Archaeologist, Archapological | .
“‘Survey of Inadia,Hyderabad Clrcle
.. Hydarabad“\ .
_ﬂV Thy Supdtintendi Archaeologlst
. ﬂArc sological Suhvéy of India
Fort seum Chennai\ o .« Reapondents
Counsel for the Appllcant . oG ‘Prabhakara Rao
qunsgl Por ‘the RBspondants . .. K.Narahari ,Add1l,CGSC
¢ ’ . ‘

_CORAM. -

i ' THE HON! BLE MR.R. RANGARAJAN MEMBER(ANDN) . _
- THE HON'BLE MR.B.S.JAT PARANFSHUAR mEmeER(JUDL) “
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o THE TRIBUNAL mADE THE FDLLDUING DRDERS
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R Mr, G Prabhadkar Rao, for the applicant and Mr.K,Narahari .
L ?or the respondents. .

B The learnad counsel ‘for tha raspondents submits that the
;rapresentatlon dated, B-7-98 will be dispoded o by R-1 within a
month from today. In visuw of the above the respondants should strict
to that. target,

SCE " In view of the abova, thes tP’is closed,
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